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Smuggling at Bombay, Madras and
Calcutta Ports

*115. SHRI SAMINATHAN : Will
the Minister of FINANCE be pleased to
state :

(a) the total value of contraband cargo
captured by the Customs and I xcise Authori-
ties duimg the last three nionths ficm the
ports of Bombay, Madras and Calcutta ;

(b) the¢ names of forcign countries
involved in such activities : and

(c) the details of preventive measures
adopted by Government ?

THE MINISTFR OF STATE IN THE
MINISTRY OF FINANCE (SHRY VIDYA
CHARAN SHUKI A) : (a) The total value
of the goods seized at Bombay, Madras and
Calcutta by Customs and Central Fxcise
Authorities during the period from Decem-
ber, 1970 to Fcbruary, 1971 was Rs, 328
lakhs.

(b) The Government is not aware about
the mvolvement of foreign Countries in such
activities.

{¢) The folloving measures have been
taken to prcvent smuggling of contraband
goods . Svsiematic collection and follow-up
of information, kecping a  watchful eye on
the suspected smugglers, rummaging of
suspected vessels or ancraft and patrolling of
vulnerable sectors along the coast and the
land fronticts  Some senior officers of the
sank of Collectors of Customs, Additionat
Collcctors of  Customs  and  Assistant
Collectors of Customs have been posted in
vulnerable arcas to look after anti-smuggling
work exclusively. Customs Act, 1962 has
been aniended making additional provisions
to take special measwies for the purpose of
checking illcgal import and export of certain
commoditics and facilitating their detention,
The position is also reviecwed frequently in
the light of the information collected, for
suitable action.

Development of Cambay Port

*116. SHRI PRAVINSINH SOLANKI:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether there is any plan to develop
Cambay Port on the Western Coast of India;

and
(b) if 8o, the details thereof ?





